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the manufacturers of the products 
concerned and of equivalent ,~roducts 
ar advised by the Ministry of ,-,hl.!mi · 
eals and ertiliz rs to rush suppiie~ 

to th concerned areas. In r .spOl'!.se 
to Gov mment's dvise, the conc~ \.'ed 
manuf ctur rs are ble to rush sup-
plies to relieve such transient short·· 
age , in most cases. 

(d) and ( ). The drugs falling ~nc!er 
Schedul 'Ii' and IX' of the Drugs and 
Co m stics Rul I sold by the Chemists 
and Druggists are r quired to be cis-
p n ed only gainst a valid prescrip' 
tion from a qualified doctor. Othel 
drugs, not cov r d by these Schedul , 
can be obtain d without prescription. 

, )ch r-Bimla rh Railw y Link 

19 4. SHRI CHINTAMANI l'ANI-
GRAHl: Will th Mini t r of RAIL 
WAYS be pI as d to stat : 

(8) wh th r Gov rnm nt of ')ri:35a 
bad requested hi Ministry lor givm~ 
priority for th construction of Takh ! 
- Bimla arh rail link in Oriss:); 

(b) if so, wh th r th construction 
o the line b t we n TaIcher and 
Bimlagarh is under consid ration ot 
th Go rnm nt; and 

(.) wh n it is lik ly to b t k n up ? 

THE MINI TER OF RAILWAYS 
HRJ A. B. A. HANI KHAN 
AUDHURI): (a) to (c). Gov m-
nt r ri had t u mitted a me-

nrlum to th Ch irm n Railway 
tion ommitt in Octob .r '81 

u in i,tlt r-olia th priority to be 
cord to th constru lion f 1'31-
h r-Bimln arh Railway link. 

in 196 -70 for thi 
m . Ii how th t th pr i><>-

n t fin ncially vi bl , hence 

(a) whether Government are awar~ 
that rich children are educated in Con-
vent and the poor students, who g 
sub-standard education in ordinary 
schools could not compete with th m; 

(b) if so, whether Government 
would either provide proper facilities 
in ordinary schools Or take-over th~ 

public schools; and 

(c.;) if not, th reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRr P. K. THUNuON): (a) to (c ) . 
At th primary and middle school 
stag s west of the children go to 
h arby 'Schools particularly in rural 
ar as. Even in urban areas, the pro-
po ,·tion of different types of institu-
tions i almost insignificant in the 
total number of institutions. 

An, move to take over all :-d 'll'a-
tionnl institutions under Governmental 
control will incr as th financial 
liability of the Stat. Also in the case 
of minority institutions particularl , 
tb r will b leg~l difficulti s. 

Th attempt bas, th refore, been to 
provide adequate ducational facilities 
.n pursuance of th policy of removing 
due3ional disparities and imbalances. 

R formation of the ducation sy tern. 
i a ontinuous proc 5. The Govenl-
m nt is doing its b st, within th cons-
traint f avail ble resources, to im-
prov and streamlin th syst m 51) :; 

to make it a powerful instrument of 
soci - eanomic transform tion. 5u _. 
ces in' Fiv Y ar PIa have to this 

nd, particulated. the educational deve-
10 m nt profil nd persp ctivE' . 
During th' th Five ar Plan, the 
thru. i 0 pr id gr ater quali y or 

ducational opportunity. linking du-
c tion ith h s of d v Iopm n 

t all I v of. 
to 
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194 . SHRI J. S. P TIL: 
SHRI RAM PYARE PANIKA: 
SHRI NAVIN RAVANI: 
SHRI CHINTAMANI JENA: 
SERI KRISH N A CHANOR.A 

PENDEY: 
SHRl MOHAMMAD ASRAR 

AHMAD: 
SHRI KUSUMA KRISHrIA 

MURTHY: 
SHRI LAKSHMAN MALLICK: 

Will the Minister of RAILWAYS be 
pleased to st ate; 

(a) details of accidents and crimes 
in trains in the last year; 

(b) causes of those railway ~d-

dents; 

(c) measures adopted with regard to 
the sa! ty and security in Railways; 
and 

(d) estimated expenditur per year 
on the new measures? 

THE MINISTERS OF RAILWAYS 
(SHRI A. B. A. GHANI KHAN 
CHAUDHURY): (a) During 1982 1h re 
were 905 train accidents consi ting of 
60 collisions, 741 derailment, 85 
lev 1 crossing accidents and 19 fires in 
tra ins. During the same period 115 
dacoitie.~ and 276 robberies took place 
in trains. 

(b) Cause,:) including prima-facie 
causes of th Be train accidents ,re 

iv n below:-

Cause o. of accidents 

1. Failu re of railway st 

2. Failure of p rsons oth r 
than railway s aft 

3. Failure of eQuipm nt; 

(i) mech nieal 

( i 
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Casual o. 0 

4. Sabotage 

5. Aacide al 

6. CauSe could not b 
established 

,.. Caus not y t fin Ii d 71 , . 

(C) Some of the Safety and I 

m asur s t k n are stat ..... . 

AFETY MEA U 

1. inculating greattr s f: y con .. 
ciousness amongst railwaymen. 

2. IntensiIyin fi Id insp ctiOn5. 

3. Incr as d us 0 t chnologie 1 
aids lik track .. circuiting, axl -counters, 
improved type Of signalling and iot roo 
locking tc. to suppl m nt hl1man vi .. 
lanc . 

4. Introdudng Breathlys r tes s fo A 

engine c[' w to obviate their '01 in 
on duty under th ill u Dce of 100 ol. 

5. PrQvision ot ftash r light 
di selic! ctric locos to warn driv s ·on 
adjoinin~ tr ck in cas of em rgency. 

6. ste ping up pac 
o\' raged ass ts. 

01. 

7. ullin", up of rr ars in m In-
t nunc of track, rolling stoe (' 
qu ipm nt. 

8. Progr ssi v mannin 0 

rossings and improvement in 
q uipm nt provid d. 

2. t p 
{orms nd 
t nsified. 

aitin 

3. Surveillanc 
kno n b 
siz . 

yl . 
ith rm 




